
Date of 
receipt

Amount claimed Amount of 
claim

admitted

Nature of
claim

Whether 
related
party?

% of voting 
share in CoC, 

if
applicable

E-001 Ch.Chandra Rao - - - 19919 Unsecured NA NA NA NA NA NA

E-002 Kamisetty Pavan kumar - - - 22690 Unsecured NA NA NA NA NA NA

E-003 VALIVETI CHENCHULAKSHMI - - - 8263 Unsecured NA NA NA NA NA NA

E-004 VALIVETI MADHAVARAO - - - 19941 Unsecured NA NA NA NA NA NA

E-005 KAMISETTY KIRAN KUMAR - - - 8884 Unsecured NA NA NA NA NA NA

E-006 ANDRA MENAKA - - - 10657 Unsecured NA NA NA NA NA NA

E-007 KOLLIPARA PADMA - - - 9742 Unsecured NA NA NA NA NA NA

E-008 GURRAM NAGA MANI - - - 8432 Unsecured NA NA NA NA NA NA

E-009 GUTTULA PRIYANKA - - - 11094 Unsecured NA NA NA NA NA NA

E-010 RAMAKURI KOTESWARARAO - - - 36049 Unsecured NA NA NA NA NA NA

E-011 Niluram kandi - - - 30400 Unsecured NA NA NA NA NA NA

E-012 N.Suresh babu - - - 30371 Unsecured NA NA NA NA NA NA

E-013 V.Rajesh - - - 36903 Unsecured NA NA NA NA NA NA

E-014 B.Babu - - - 31048 Unsecured NA NA NA NA NA NA

E-015 V.Rajini - - - 33198 Unsecured NA NA NA NA NA NA

3,17,589         

Annexure – 6
Name of the corporate debtor: Sri Lakshmi Narasimha Spinning Mills (India) Private Limited; Date of commencement of CIRP: 8th June 2026;(Order received on 19.06.2026), List of creditors as on: 10th July,  2026 

 List of operational creditors (Employees)(Amount in₹)

Amount of claim 
under 

verification

Amount of 
claim not 
admitted

Remarks, 
if any

Sl.
No.

Name of 
authorised 
representa
tive, if any

Name of employee Identification No. Details of claim received Details of claim admitted Amount of 
contingent 

claim

Amoun
t of 
any 

mutual 
dues, 
that 


